
I--. No. 1 0/1 2 1 /201 6-NCI .-I-(Pt. V)
Govt of India

NATIONAI. COIVII)ANY I.AW ’I-RI Bl IN Al.

6th I;Ic)or. Block-3.

(:GO (-onrplcx. I .odhi Road.
New I)clhi- 1 1 0003
Dated: 04.08.2025

Notification
Subject: Filling up of various posts in National Company I,aw ’l-ribunal Benches on deputation basis.

00

Applications are invited for tilling up the following posts in National Colnpany I.a\v Tribunal (N(-1. 1-)

on deputation basis. ’1’he details of posts. pay scales. place ol' posting and nunlbcr ol’ vacancies are as foIIo\\ s:

I ;KB/jFSf

I

-T No ?{Pq$$

{Tentative}iI;ii: IT;;i}li

Deputy Rcgistl-al New, I)clh i I .cvcl- 1 2 ( Rs 78800-209200) I

A h Incdabad I

I

Bengal LI ru

Chennai 1.cvcl-8 (Rs. 47600 1511 00)
2 Coull Officer

1 lydel-abad

Kolkata

Mumbai

New I)clhi

5

5

IAhmedabad

Allahabad

A in ra vat i

Bengal u I'LI

Chandigarh

Chennai ?

I

Private Secretarv Cuttdck

llydcrabad3 l'cvcl-8 (Rs. 47600 1 5 1 100)

Indo rc

Jaipur

Koch i

Kolkata

M um bai

9

3

7
New I)clhi



Ahmedabad

Allahabad

lien gal u ru

C- hand iga rh

Chennai

(_-uttack

(;u\\'a hat i

I I)'dcrabad

In dore

Ja ipul

Koch i

Kolkata

Mu in bai

Netv Del h i

I

I

I

Senior I.cgal
Assistant4 I.c\ cl-7 (Rs. 4-+900 1 42400)

Ahlncd a hint

Allahabad

(- hand iga rh

Chennai

I I \ dcrabad

Kolkata

M u in bai

Nc\\ I)clhi

5 Assistant
I .cvel-6 ( Rs. 35-100 11 2400)

9

6

I

7

9

I

A hIll cdabad

1.cvcl-6 (Rs. 35400
C' hand igal'h

M unr bai

Nc\\ I)clhi

6 IStenographcr Grade-
I/Personal Assistant.

11 2400)

l \

-;ihnlcdabacl

[3c11gal u ru

(- hand iga rh

Chennai

Kolkata

Mumbai

Ne\v I)elhi

8 1 Record Assistant 1.c\'cl 4 (Rs. 35500 81100)

9 Stat-l’ Car Driver Nc\\, I)clh i 1 1.ctel:2( Rs. 1 9900 63200) a



2. Vacdn c.'y position is tentative and may increase or decrease. -1-he selected candidate will be I'cquil'cd to serve at
NCI.T Bench for which he/she is selected.

3. The candidates who apply for the post(s) will not be allowed to u’ithdraw their application(s) subscqucntl} .
Candidates who are not willing to join upon Selection may kindly not apply for the deputation posts.

4. ’1-he details of the post. along with eligibility criteria. educational qualification/ experience etc. required
for the post is given in the enclosed Anncxure-l. ’I’he National (:onlpany I .aw ’[l'ibunal (Rccruitlncnt. Salary and
other Terms and Conditions of Scrv icc of Officers and other l:lnplo), ccs) Ru Ics. 2020 may kindly be seen at N(-l .'I

website. i.e.. https://nclt.gov.in under the link '(:arccr- .

5. 1-he period of’appointment on deputation will be initially I'or a period of three ycilrs or till I'ul'thcr orders.
whichever is earlier. Other terms and conditions ol’service shall be governed by O.M . No 6/8/2009-1'.SIt..( bay II )
dated 17tt1 June. 2010 of I)cpdrtment of Personnel & ’l'raining. Ministry of Personnel Public (;ricvanccs &
Pensions. Govt. of India as amended li'oln tinrc to time.

6. The ofticcl-s and stal’l' joining/already joined in NCI .-I- on deputation. and already availi ng GI)RA l’acilit}
in their parent body. have been allowed to continue the benefit ol'(iPR A on joining N(-l .’I-. I lowcvcl'. the ol’liccl's
and staff not already availing GPR A in their parent body will not be eligible to apply for General Pool Residential
Accommodation on }oin ing NCI .-1’ on deputation.

7. Maxim um age limit for appointnlcnt on deputation to the above posts is 56 years as on the closing date ol
receipt of applications.

8. 1.ast date for receipt of applications \will be 90 days t'ron1 thc date of publication of the advcrtiscnlcnt in

the I.:mplo)'ment News/Rozgar Sanlachdl'.

9. Willing and eligible officers may subnlit their applications. duly Ii IIed in the prescribed prol-ornla tlll'ougll
proper channel only.

1 0.

a)

b)

T’he documents required for the considcl'ing ot-application are:

13io-data in PI'CSCI-ibCd Profornla(Annc\ul'c-II )

Supporting ccI'tilicatc/ documents in respect of claimed educational qualifications including csscntial
qualitications of’ Bachelor Degree.
Cadre Clearance certificate stating that in event of selection. he will be relieved ilnlnediatclv issued b\
cadre controlling authoritv
Attested photocopies of the APARs/ACRs for the last 5 )’cars.
Vigilance Clearance Certificate and Integrity Certificate issued by the respective department.
The details of nlajor/lninol' penalties imposed on the officer during the last 1 0 years.
Details of experiences in tellus of eligibility criteria for the post nlay also be clearly mentioned in bio-data
form

C)

d)
e)
f)
g)

II. Application in the prescribed prof-ol'nla (Annexurc-II) conlplctc in all respect along with the ccrtiticaLC
attached to the application from the cnrpjoyel-/head of office/fol'nal-ding authority and ccnilied copies ot
ACRs/APARs for the last live years may be sent to the following address:-

The Secretary, NCI,T
National Company I.an’ Tribunal,
6th Floor, Block No. 3, C.(;.O. Complex,
1.odhi Road, New Delhi – 1 10 003.



12. Applications received aRcr thc last date. or incomplete in any respect or those not accompanied by
the documents/ inIt)rmation as per I)al'a 1 0 above \\' iII not be considered. ’I-he Cadre Authorities may ascertain that
the paniculal's sent by the officers are correct as per the records. -l'he eligibility criteria and application form as
well as Recruitment Rules are also available on NCI,’l' website wwtv.IICIt.gov.in (under“Career”)..

Sd/-

(Prem Prakash)
Secl'ctal'y. NCL“I

I'el: 01 1 -2436 1 685
Email: admnfnr nc'It.gov.in:

Copy to:
I . Regjstrar Generals of All lljgh C'oults.

2. Secretaries to (;overnmcnt of India. All Ministries Dcpallmcnts of the Government of India.
3 . All Chief Secretaries to the State Governments / Union -l-crritorics.

4. All RDs / RC)Cs / OI.s in the Ministry of Col'pol'atc Affairs.
5. Registrar. National Company I,aw Appellate -l-l'ibunal (also requested to upload the vacancy circular on the
NCI,/\'I"s website).
6. Secretary. Colnpetition C-olnlnission ot' India.
7. Chairperson, Insolvency and 13ankruptcv lit)ard ol' India.
8. Secretary. National l"inancial Rcpol'ting Autht)I'it\'.
9. '1'hc I)ircctor General C-ISi'. CItI)I;. BSI'. I'l-BI)

1 0. -1-Irc General Manager. Indian Rail\\ avs

II . Director General Ordnance (C&S). Ordnance I'actory 13oard

12.’1’cchnical Director. NIC'. MC- A u itIl the request to upload the vacancy circular on the online portal
13. '1'cchnical Director. NIC-. I)oP’I- u ith tIle request to upload the vacancy circular on the DoP’l"s website.
14. 1:-governance Cell. Ministry of (-orpol'ate Affairs with the request to upload the vacancy circular on the
website of the Ministry



Anncxu rc-I

Details of eligibility Conditions for the post of I)cput}’ Registrar

Fast Eligibility (:onditions
fHccrs working under Central (iovcrnnrcnt or State Go\
r

ILJ r

crnmcnts or Union 'l-cl'l'itol'ics

Coulls or ’l'ribunals or statutory organisations a degree in la\\ I'rom a recognised
I vcr!';It V .

Deputy
Registrar

i) holding analogous post on regular basis: or
ii) a post in level 1 1 as per pay matrix of Seventh Central Pay ComIn ission or equivalent

five years- regular service in the grade.Nith

b) Flaving experience in administrative or cstablishnlcnt or court matters.

Note 1 : The departmental officers in the feeder grade who are in direct line ot

promotion shall not be eligible I-or consideration t’or appointment on deputation.
Similarly. dcputationists shall not be eligible for consideration for appointment b)
pro mot ion .

Note 2: The period of deputation including the period of dcputation in another ex-
cadrc post held inlmcdiatcly preceding this appointnlcnt shall ordinarily not exceed
five years.

Note 3: ’1’11c nraxinluln age-limit for dppointnlcnt by dcputa ion shall not be exceeding

fifty six years as on the closing date of receipt ol'applications.

Note 4: For purposes of appointment on deputation b,isis. the service rendered on a
regular basis by an ofticcl- prior to 0 1 st January. 20 1 6 or the date from which the revised
pay structure based on the Seventh Central Pay Conlnlission recommendations has
been extended. shall be deemed to be scrvicc rendered in the corresponding level in
the pay matrix of the Seventh (-cntl'al Pay C-onlln ission



Details of eligibility Conditions for the posts of (:ourt Officer

Post Eligibility Conditions
Ot-ticcrs working under Central or State Governments or Union -l-erritorics or Courts ot

l-ribunals/ possessing preferably a degree in law from a recognised University;Court
Ofticcr

(a)

(i) holding allalogous post on regular basis: or
(ii) a post in level 7 in pay lnatri\ of Seventh Central Pay Colnlnission or equivalent with
l\\'o years' I-c!!ulal- service ill the grade: Ol

(iii) a post in [.evcl 6 in pay lrlatri\ of Seventh Central Pay Conrnlission or equivalent with
six years' regular service in the grade.

(b)
(i) having c\pcl-iencc in adlninistrativc or cstablislrlnent Ol- court nlatters

Note 1 : '1'hc departlnental ofticcl's in the feeder grade who are in direct line of promotion shall
not be eligible for considcl'atioll for appoi ntnlcnt on deputation. Similarly. deputationists shall
not be eligible for consideration for appointlncnt by pronrotion.

Note 2: '1-he pcriod of deputation including the period of deputation in another ex-cadre post
held inllnediatel) preceding this appointnlent shall ordinarily not exceed three years.

Note 3: ’1'he maximum age limit for appointment by deputation shall not be exceeding fifty
six years as on the closing date of receipt ot'applications.

Note 4: 1--or purposes of appointment on deputation / absorption basis. the service rendered on
a regular basis by an otlicer prior to 01 st Jallual'y. 2016 or the date from which the revised pay
structure based on the Seventh Central Pay Commission rccomlrrendations has been extended.
shall be deemed to be service rendered in the corresponding level in the pay matrix of the
Scventlr Central ba\' C'olnnlission



Details

Post

Private Secretary

of eligibility Conditions for the posts of Private Secretary

Eligibility
Conditions

Officers working under Central or State (iovcrnmcnti or Union 'l'crritol-ics or Courts or

I'ribLlnals possessing skill 110rms i.c. dictation 'a 110WI)M (I".nglish). Transcription OII

conrputcl's fifty live \\’ord pCI- nrinutc:-
( i) holding analogous post on regular basis: Ol

(ii) a post in level-7 in pay matrix of Seventh (:cntl'al I)dy Conrnrission or equivalent with two
years' regular service in the grade: or

( iii) a post in I.cvcl-6 in pay nlatl-ix of Scvclrtlr Central Pay (:'onlnrission or equivalent with si\
years- regular service in tIle grade

Note I : 'l'lrc dcpartnrcntal ofncel's ill the fccdcl' grade who are in direct line of pl'onlotion shall
not be eligible for consideration for appointnlcnt on deputation. Sinlilarly. dcputationists slrall
not be eligible for consideration for appointnlcnt by pl'olnoti011.

Note 2: -FIle period ot' deputation including the period of deputation in another c\-cadre pos

held inlnrcdiatcly preceding this appointllrcnt shall ordinarily not exceed three years.

Note 3: '1'lrc ma\inruln age limit for appointnrcnt by deputation shall not be exceeding nfl\.
six years as on the closing date of receipt of-applications.

Note 4: 1:or purposes of appointnlcnt on deputation/ absorption basis. the service rendered oil
a regular basis by an officer prior to 0 ] st January. 2016 or the date FI'onr which the revised
pay structure based on thc Seventh Central Pa)’ Conllniss,ion rcconllncndations has been

extended. shall be deemed to be SCI'ViCC rendered in the corresponding level in the Pay Matrix
of the Seventh Central Pav Commission



Details of eligibility Conditions for the posts of Senior Legal Assistant

Post Eljgjbility Conditions
Officer'; working in Central or State Govcrn111ents or Union 'l-erritories or Courts or ’I'ribiliii£
possessing degree in la\\' ti'oln a recognised University and:Senior 1.eEa

Assistant

( i) holding analogous post oil regular basis: or

( ii) a post in level-6 in pa) malri\ of Seventh Central Pay Commission or equivalen1 with ti\'e
years' rcgulal- service in thc grade: Ol

(iii) a post in l_evel-5 in pay nlatl-i.\ of Seventh Central Pay Colnnrission or equivalent with
eight years' l-cgulal' scI-vice in tIle grade:

Note 1 : ’1'Ire dcpdrtlncntal ot-nccrs in the feeder grade who are in direct line of promotion shall
not be eligible for consideration for appointnrent on deputation. Similarly. deputationists shall
not be eligible for consideration for appointnlcnt by promotion

Note 2: ’1-he period of deputation including the period of deputation in another ex-cadre post

held ilnnrediatcly preceding this appointlnent shall ordinarily not e\ceed three years.

Note 3: '1-he IIla\ilnuln asc linlit for appointnlcnt by deputation shall not be exceeding nfly-six
years as on tIle closing date ot' receipt of applications

Note 4: 1;or purposes of appointlncnt on deputation/ absorption basis. the service rendered on

a regular basis by an officer prior to 01 st January. 20 16 or the date from which the revised pay
structure based on the Seventh Central Pay (''onllnission rcconllncndations has been extended,

shall be deemed to be service rendered ill the corresponding level in the Pay Matrix of the
Seventh C-cntt'al I)av C'olrllrrission



Details of eligibility Conditions for the posts of Assistant

Post Eligibility Conditions
Officials working tllrdcr Ccntral or State (;ovcrnlncnts or LJnion ’l-cl-l'itorics or Courts or
Tribunals:

(a)
(i) holding analogous post on regular basis: or

(ii) post in level-5 ill pa) nlatri\ of Scvcntlr Central bay ('onllnission or equivalent \\'ith si\
years- regular service in thc gl-adc: Ol

(iii) a post in level-4 in pay nratri\ of Scvcntl1 Central Pay Conllnission or equivalent \vith ten
years- regular service in the grade.

Assistant

(b) having knowledge of conlputcr operation .

Note 1 : 1-11c dcpal'tnlcntal ot'ticcl's in tIle l-ccdcl- grade who are in direct line of pI-olnotion shall
not be eligible for consideration for appointnlcnt on deputation. Silnilarly. dcputationisls shall
not be eligible for colrsidcration for appointnlcnt by pl'olnotion.

Note 2: ’FIle period of dcputation including the period of deputation ill another ex-cadrc post

held inllncdiatcl)'' preceding this appointlncnt sllall OI'dilldrily not c\ceed three )'cat's

Note 3: I'lrc nraxilnuln age limit for appoi11tnlcllt bv deputation sllall not be exceeding lift\' si\
years as on the closing date of I'cccipt ot'applications.

Note 4: I;or purposes of appointlncnt on deputation ’ absorption basis. the service rendered on

a regular basis by an officer prior to 01 st January. 2016 or the date from which the revised pay
structure based on the Seventh Central Pa\' Conrlnission recommendations has been extended.

shall be deemed to be service rendered in the corresponding level in the Pay Matrix of the
Seventh Central Pay Colnlnission



Details of eligibility Conditions for the posts of Stenographer Grade-II/Personal
Assistant

Post Eligibility
Conditions

OHiccrs working as Stc110graphcrs or Personal Assistants under Central or State Governmeilis
or Union -l-cl'l'itol'ics or C-oul'ts OI' -l-ribunals possessing skill norlns i.e. dictation aD 1 OOWPM
(l-:nglislr ). 'l-l-tlnscription 50 WDM on conlputcr:

Stenographer
G rade-I/Personal
Assistant

( i) holding a11alogous post on regular basis: or

( ii) a post in lcvcl-5 in pa) nratl'i\ of Seventh Central Pay Colnlnission or equivalent with six
years- regular service in the grade

( iii) a post in level--+ ill pay lnatri\ of Sc\cllth Central Pay Commission or equivalent with ten
years- regular service in the grade

Note 1 : -1-he depdrtnrental ot'ticcl's in the I'ccder grade who are in direct line of promotion shall
not be eligible for consideration for appointlncnt on deputation. Similarly. deputationists shall
not be eligible for consideration for appointnrent by promotion.

Note 2: ’1-he period of deputation including the period of deputation in another ex-cadre pos
held inrnrediatcly preceding lhis appointment shall ordinarily not exceed three years.

Note 3: '11le nlaxinrunr age linrit for appointment by deputation shall not be exceeding till)
six years as on the closing date of receipt of applications

Note +: I'or purposes of appointnlcnt on deputation,'' absorption basis. the service rendered on
a regular basis by all otlicer prior to 01 st JilIIual'};. 20 1 6 or the date from which the revised pay
structure based on the Scvclltl1 Central Pay C'olnlnission reconllnenda lions has been extended,

shall be deemed to be service rendered in llle corresponding level in the Pay Matrix of the
Seventh Central Pa\' Com111ission



Details of eligibility Conditions for the posts of Cashier

Post Eligibility
Conditions

)fticials worki11g under Central or State (;ovcrnmcnts or
Fribunals:

(i) holding analogous posts on regular basis: Ol

tJniolr I'crritorics or Courts Ol

Cashier

(ii) a post in level-3 in pay matrix of Seventh Central Pay Conllnission or equivalent with live
years' regular service in that grade and having succcsst'ully completed cash and accounts
t t'ai Ill ng: Ol

( iii) a post in level-2 in pay nl,HI-i\ ot-Seventh (-cntl'al Pay Colnlnission or equivalent u-ith cigllt
years' regular SCI'ViCC in that gI-adc alld having successfully colnplctcd cash and accounts
tra 1 ll I llg.

Note 1 : 1-he pcriod ot- deputation ilrcluding thc period oF deputation in another c\-cadl'c post

held inllncdiatcl)'' preceding this appointnlcnt slrall ordillal'ily not exceed three years.

Note 2: -1'lrc tna xi in ulm age lilnit f’or appointnlcnl b)’ deputation shall not be c\cccding lili) six
years as on thc closillg date ol'rcccipt ol-applications.

Note 3: For purposes of dppointnlcnt on deputation,' absorption basis, the service rendered on

a regular basis by an officer prior to 01 st Janual'}'. 20 1 6 or the date from which the revised pay
structure based on the Seventh Ccntral Pay C'ommissi011 rccommcndations has been extended.

shall be deemed to be scrvicc rendered in tIle corresponding level in the Pay Matrix of the
Seventh Central Pay Colrrmission



Details of eligibility Conditions for the posts of Record Assistant

Post I Eligibility Conditions
Ol-ticials u'orkillg under Central or State dovernmint£ or -Liii in TJFiii&;i£-JFein£ -o-a

Record Assistant I ’l'ribunals or statutory organisations:

(1) llold ing analogous posts on regular basis: or

(ii) holding a post iiI level -2 in pa) nlatri.\ of Seventh Central Pay Commission with eight years
rcgtllal' service in tllc gl'adc.

Note 1: '1'lrc depal-tnrcntal officers iII the I'ccder grade who are in direct line of promotion shall
not be eligible for consideration for appointnrent on deputation. Similarly, deputationists shall
not bc eligible for consideration for appointnrent bv promotion.

Note 2: '1-11c period of deputation including the period of deputation in another cx-cadl'e pos'

held inlnlediately preceding this appointnrent shall ordinarily not exceed three years.

Note 3: -1-he maximum age limit for appointment by deputation shall not be exceeding tilly sig
years as on the closing date of receipt ol-applications.

Note 4: 1;or purposes of appointment on deputation basis. the service rendered on a regular
basis by an officer prior to 0 1 st January. 20 1 6 or the date from which the revised pay structure
based on the Seventh C'clrtral Pay ('-olnlnission reconrlnendations has been extended. shall be

deemed to be service rendered in the corresponding level in the Pay Matrix of the Seventh
Central Pay COIn Ill ission

12



Details of eligibility Conditions for the posts of Staff Car Driver

-Poit Eligibility
Conditions

Fri in amongst the regular I)cspatch Rider/ Multi-Tasking Staf’t' in level-1 in pay lnatri:'-i ol
Seventh Central Pay Conllnission cnlplovccs of the Central or State Governnrcnts Ol- Ulriolr
l-crritol'ics or Courts or l-ribtlnals who fulfil the qualification and experience as below

Staff Car Driver

Essential:

1 . A pass in the 101l1 standard

2. Possessing a valid driving license for Inc)tor cars

3. Knowledge ol’nrotor nrcclran ism and be capable of rclnovi ng nr i nor dcf'ccts in nlotot' vchiclc

1. Experience of driving of a moTor car for at least three years.

Desirable:

3 years' service as I tome Guard or Civil Voluntccl

13



ANNEXURE – 11

A PPIJIC-A’l'l ON FOR 'I- IIE POS’l' OF (’Ot; R-I- OFFICE IU p\''l•n SEC RE•l'A R\’/ SRa LEGAL
.\SSIS'l-A!\'l'/ ASSIS'l-AN’17 S’I-ENO-II/ (-,\SIll LIU RE('OI iD .,\SSIS-l'AN'l-/ S'l'AFF CAR DRIVER ON

DEPLF'j-,'\'I-ION BASIS IN NA'I’IONA L CONI PAN \' I,An’ 'l'RI BUN AL
Paste here self

attested passport size
coloured photograph

1.

l
a
-)

4.

Post Applied I;ol

Name of the Bench applied for
Name (IN Bl.OCK 1,1':'1'’1-1:RS)

Date of Birth

5.

6

7.

Date of rcti rcnlcnt under Central
Government Rules

Service to which you belong

Whether SC/S'I

8. 1 Of'ncc- Address

l-clephone No.
Fax No.

9 Correspondence Address

I'clcphonc No.
Mobile No

Email id (lnandatol-v)
Permanent Address10

11 L.cvel in Pay Matrix along with
Present Pay. Present Post 'held and

date of present posting
Educational Qualifications (Matric onwards)12.

Exam
Passed

Name ot
UniversitY/

Year of
bass ing

I)urat ion
of
Course

Subjects Perc&ntage ot
Marks (Mention
Distinction. if
any)

Institute/
Board

14



13 1 Details of en

gnNamc ol
No

ploymcnt (in Chronological order).
the I Post held Period

office
Nature of II .cvel in Pay I Na lure of
appointlllcnt Matrix/Pay 1 dutics
t Regular Ad- lballd and Grad
hoc/ Ipay
I)cputat ion )

l;rolfe

14

TB: --TirRai; the

Nature of present cllr ploynlcnt i.c.

Permanent/Ad-hoc/ ’l-clnpol'ary
present clnploynlcnt is held

on deputation. please state:

a) The date of initial appointment:
b) Period of appointnlcnt:
c) Name and address of the present

office / organization :

d) Name and address of parent ot'licc/
organIzatIon :

of train ing undergoneR:--] 'b&ia-iI-s

17 Details of proficiency

18 Any other in l-ornlation. applicant wants
to fu rn ish

Please state briefly how you find yoursc19

in coin putcl

f best suitable for the post applied for:

15



# Applicants not holding tIle post ill the I.cvcl in Pay Matrix/Pay Band/Grade Pay pertaining to Central
Govcl'11nlent should indicate tIle equivalent of the Pay Scale viz-a-viz the Central Governnrent's pay
scales

I have carefuljy gone through the vacancy circular/ad vellisclnent and I am well aware that the

Curriculum Vitae duly supported by documents submitted by me will also be assessed by the
Selection Conlnlittcc at the time ol’ selection R)r the post. It is also certitied that the information
furnished above is correct and true to the best of my knowledge. In the event of my selection I shall
abide by the terms and conditions of services attached to the post.

Place:
Date : Sjgnature of the Candidate

Address:

Certificate to be furnished by the EmI)lover/llcad of Office/ Forwarding Authority:

Certified that the above particulars l-ul'nishcd by Shri/SInI, . are correct and
he/she possesses educational qualilications and experience mentioned in vacancy circular. It is also
cert i tied :

I. 'I-hat there is no vigilance/disciplinary case or crilninal case pending or contemplated against
Shri/Smt

2. '1'hat his/her intcQritv is ccllilicd
3. '1'hat his/her CR/ APAR dossier in original is enclosed/photocopies of the ACRs/APARs fOI

the last ti ve years duly attested by an ofticer of the rank of Under Secretary to the Government
of India or above. are enclosed.

4. -1'hat no major/minor penalty has been inrposcd on hin1/her during the last ten years.
5. ’1-hat the cadre controlling authority has no objection to the consideration of the applicant for

the post applied for
Place: . . . . . . . . . . . . . . . . . . . . . . . . .

Date: ... .
SiQnatul'c :

Nalnc :

Desjgnation :

I'cl. No

(Ofticc Seal)
I,ist of enclosures:
I

9
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